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PROGRESS REPORT (March’2025 to August’2025) ON SOLID WASTE AND

LIQUID WASTE MANAGEMENT OF JHARKHAND STATE IN COMPLIANCE OF

THE HON’BLE NGT ORDER VIDE O.A. NO. 606/2018, Dated-05.03.2025 IN 1.A NO.

163/2021 OF 0.A. NO. 606/2018.

Status of solid waste and liquid waste management and handling in the state has been

monitored directly by the Hon'ble NGT under its Original Application 606 of 2018.

The said matter of Hon'b Ie National Green Tribunal in O. A. No. 606/2018

(Compliance of Municipal Solid Waste Management Rules. 2016 and other Environmental

Issues) relates to the issues of solid as well as liquid waste management and is being

monitored by the Chief Secretary, Go:J. Two orders were passed by Hon'ble Tribunal on

18.05.2023: one order is in general for all the States/UTs and other order dated 19.01 .2023

was specifically for Jharkhand. The directions issued are as follows:

COMPLIANCE STATUS REPORT IN ACCORDANCE WITH THE DIRECTIONS

OF THE HON’BLE NATIONAL GREEN TRIBUNAL (PRINCIPAL BENCH

e in compliance with the Order of the Hon’ble National Green Tribunal passed in O.A.

No. 606/20189 the Government of Jhark}land has framed and notified the Jharkhand

State Urban Sanitation Policy. 2018 on 06.09.2018. therebY providing an effectlve

legal framework for the implementation of the Solid Waste Management Rules'

2016. Pursuant thereto. the State Government has constituted a State Level

Committee and a State Level Advisory Body under the Chairmanship of the Chief

Secretary and the Secretary. Urban Development Department, respectively. for

ensuring proper implementation of the Solid Waste Management Rules, 2016

F'Luther. Distli1,.t Environment Committees have been constituted in all 24 districts

under the Chairmanship of the District Magistrate & Collector to monitor and ensure

compliance at the district level.

+ The State has accorded due priority to Municipal Solid Waste and Senage

Management in Jharktland. A iI urban aleas of the State were declared Open

Defecation Free (ODP) on 2nd October 2017 and subsequentIY achieved Open

Defecation Free Plus (ODP+) status bY JanuarY 2020' Funhermow’ the towns of

Jamshedpur> Bundu. Ra.}mahal and Sahibganj have been certified as ODF++- Publlc

sensiti7ation on the necessity of scientific waste management is being undertaken

,k J- 4/ \.
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@ e
through various awareness programmes and stakeholder interaction meetings

conducted at different levels.

• As a consequence of continuous monitoring at various levels. the State has been

conferred with the following awards:

Awards

• Two ULBs (Chas & Jamshedpur) awarded as Cleanest City.

Swachh Sun’ekshan 2018: Jharkhand awarded as Best

Performing State No. 1

Five ULBs awarded in different categories Giridih & Ranch i

(Feedback). Bundu (C-leanest City). Pakur (Best Practices).

Chaibasa (SWM)

Swachh Survekshan 2019: Jharkhand awarded as Best

Performing State No. 2

Eight CLBs (Ranchi, Phushro. Chakradharpur, GurnlaT Chatra

Pakur, Sahebganj and Rajmahal) awarded in different

•

2019 •

•

categorIes.

t

Performing State No. 1 (categol)' <100 ULBs)

Four Ul_Bs (Jamshedpur. Madhupur: Khunti & Jugsalai)

awarded in different categories

Performing State No. 1 (<100 ULBs)

Jugsalai awarded in citizen feedback category.

Safai Mika Suraksha Challenge 202 1 : Jamshedpur achieved 2nd

rank (3 - 10 Lakh)

t

Performing State No, 2 (<100 ULBs)

Bundu & Chaibasa awarded in citizen feedback category.
Swachh St
different category.

Awarded as Swachh Sheh

and Swachh Shehar (20.000-50,000 population catrgon,)

2020 e

•

202 1 e

•

2022 e

•

2023

2024

2025

•

•

•

,( ). +
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OBSERVATIONS BY HON'BLE NCT

A. SOLID WASTE MANAGEMENT

I. Query No. 1

'Thefe is an appaFent gap of 909 TPD in waste generation and waste processing. The

uuptocessed waste is conttibuted bY 49 ULBs. The factual information of the ULB wise

waste genefatlon, details of waste processing and $nat disposal should be provided in the

next report”

The shonfail is primariIY due to the fact that waste processing facilities are either under

construction. not fully operational, or functioning at sub-optimal capacity. The Ul_B_wise

detalls of waste generation. waste processing. and final disposal in the report submitted. As

on date. the figures are as follows:

• Waste Generated: 2483 TPD

• Waste Collected: 2307 TPD

• Waste Processed: 1433 TPD

II. Query No. 11

“As on 31•3•2024 there was legacy waste to an extent of 32.38 lakh MT in 27 ULBs. The

disclosures on page 1433 reveals that out of 27 ULBs, 3 ULBs have completed remediation.

ULB \Use details of processing of legacy waste site, including the area reclaimed should be

provided in the next report”

In response to the observation. it is submitted that the ULB-wise details of legacy waste

processing, including quantum remediated and area reclaimed, have already been provided in

the report submitted.

i. Legacy Waste Remediated {till date): i2.505 Tonne

ii. Land Reclaimed: Approx. 2 1 .55 Acres

iii. Remediation Work Completed: 12 sites

Target for Completion: The State aims to complete remediation of an identified sites by

June 2026.

III. allen No. 111

“We further fInd that some of the ULBs are, still in the process of tendering and DPR

preparations thereby violating MSW Rules. Timelines for implementation of the project

should be provided”

k }. %, },
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In response to the observation. the details regarding the status of ULBs. including those in the

process of tendering and DPR preparation, have already been provided in the report

submitted along with the timelines for implementation of the projects. enclosed as Annexure

A

Ouer\’ IV.

“The next report should clearly disclose the details of waste processing in each ULB and

the timelines to plug the gaps. Separate Table should be given to disclose legacy waste in

each ULB and daily unprocessed waste”

In response to the observ’ation. it is sublnitted that the details of waste processing in each

ULB, along with information on legacy waste and daily unprocessed waste, have already

been provided in the report submitted and enclosed as Annexure B.

B, SEWAGE MANAGEMENT

(,>uea'I

“Sewage generation from 49 ULBs is estimated to be 473 MLD and treatment capacity

created is only 153.96 MLD”

The estimated sewage generation from 49 Urban Local Bodies (ULBs) is 473 MLD (Million

Litres per Day). Currently, the existing sewage treatment capacity stands at 1 53.96 MLD.

resulting in a treatment gap of approximately 319.04 MI_D. To address this gap9 sewage

treatment plants with a total capacity of 319.25 MLD are under construction, and are

targeted for completion by July 2028.

Query-II

“We also $nd that performance of wisting seb,age treatment facilities has not been

disclosed. It is a matter of concern that state capita i Ranchi and city like Dhanbad do not

have required sewage treatment facilities”

The capacitY utilization of existing sewage treatment facilities is 74%. In Ran1,.hi. the total

exlstrng sewage treatment capacity is 29 Ml'D. with an additional 37 ML]-) is under

construction and 265 MLD is proposed. In Dhanbad. presently has 0.64 MLD of operational

sewage treatment capacltY, while 192 NILD capacity of sen;age treatment facilities is under

construction and targeted to be completed by July 2028.

(& J. L \/
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Query-III

“Since there is no clarity and there is violations of Water Act and the Directions of

Hon’ble Supreme Court in Puwavaran Surakslta have not been complied with, next report

should clearly disclose status with respect to each ULB concerning the total sewage

generation, its STP wise treatment, along with the capacity of STPs”

The ULB-wise details of waste generation, waste processing. and final disposal has been

attached and annexed in the format of Kerala Order as Annexure A.

C. Ring Fence Account

“Tribunal through the order dated 19.01.2023 estimated EC of Rs 750 crores for which

Chief Secretary had given written statement committing ring fencing an amount of Rs

1114 crores but has not adhered to its commitment. The funds allocated to each ULB for

setting up of required facilities for solid and liquid waste management should be clearIY

disclosed”

69.09 % of the funds allocated to UD &HD has been spent till August 2025. The detailed

statement for the same has been attached as Annexure E.
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The status of compliance of the orders of Hon’bIc NOT with respect to Solid Waste

Management and Liquid Waste Managenrent in Jharkhand is given below:

1, 1, SOLID WASTE MANAGEMENT

1.1.a. Solid waste management in urban areas: in 2024–25. a Municipal Solid Waste

(MSW) quantification survey was undertaken in 49 Urban Local Bodies (ULBs).

representing a total population of 73,88.032. The survey estimated waste generation at 2.483

TPD, of which 2.307 TPD is presently being collected and 1433 TPD is processed across

these ULBs with gap of 1050 TPD. The responsibility for waste management prima'ily rests

with the local governments. while the State Goventment extends support through policy

interventions, monitoring. coordination. and technical assistance in collaboration with various

stakeholders in the waste management sector. Furthermore, the solid waste management

infrastructure established in urban local bodies is also being utilized by adjoirdng rural areas.

In compliance with the directives of the Hon'ble National Green Tribunal (N(JT). we are

pleased to present this report on our solid waste management initiatives. The UI,B wise

waste generation and characterization status of the state is tabulated below: _

Table 1:- ULB wise waste generation, Collection and Processed status

T
Sl.

No.
Waste generation I Waste collection
(in TPD) ULB- f ULB wise (in

wise I TPD
1 9.00

Name of ULB
Waste

processed (in
TPD
9.00B

PANCHAYAT
C

PANCHAYAT
D

CORPORATION

GIRIDIH NAGAR NIGAM
GODDA NAGAR PARISHAB
jHUMRITILAIYA NAGAR
PARISHAD

7
PANCHAYAT

K
PANCHAYAT

I
PARISHAD

WUR NAGAR PAR]SHAD
A U

8.00 8.00 6.00

132.00 132.00 102.00

75.00

20.00
30.o(i

71.00

i 7.00

24.00

58.00
17.00

24.00

1 1 .00 11 .00 9.00

18.00 16.00 15.00

17.00 12.00 17.00

25.00
630.00

25.00

629.00
20.00

445.00

A. c)/ 4/ \/
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CORPORATION
CHAIBASA NAGAR
PARISHAD

CHATRA NAGAR PARISHAD
CHIRKUNDA NAGAR
PARISHAD
DHANBAD MUNICIPAL
CORPORATION
GARHWA NAG AR
PARiSHAD
HAZARIBAGH NAGAR
NIGAM
LATEHAR NAGAR
PANCHAYAT
LOHARDAGA NAGAR
PARISHAD
NIADHUPUR NAGAR
PARISHAD
PHUSRO NAGAR PARISHAD
SAHIBGANJ NAGAR
PARISI{AD
RAJMAHAL NAG AR
PANCI-IAYAT
S]MDEGA NAGAR
PARiSHAD
CHAKRADHARPUR N AGAR
PARISHAD
CHAS MLNICIPAL
CORPORATION

JAMTARA NAGAR
PANCHAYAT
SARAIKEL A NAGAR
PANCHAYAT
ADITYAPUR MUNICIPAL
CORPORATiON

JAMSI-IEDPUR(NAC)
MANGO NAGAR NIGAM
JUGSALAI NAGAR
PARISHAD
KAPALINAGAR PARISHAD
BASUKINATH NAGAR
PANCHAYAT
DUMKA NAG AR PARI SHAD
GUMLA NAGAR PARISHAD
MAJHION NAGAR
PANCI{A YAT
MEDININAGAR NAGAR

12

13

14

15

16

17

18

19

20

21

99

23

24

25

26

27

28

29

30

31

32

'1'1
J)
3 zI

3 5

36

37

3 8

@, b/

20.00

19.00

18.00

461.00

16.00

73.00

1 8.00

1 7.00

25.00

38.00
27.00

13.00

19.00

18.00

64.00

10.00

5.00

57.00

207.00

60.00
16.00

23.00

7.50

i 9.oo

18.00

1 1 .00

71 .OO

16.00

16.00

15.00

387.00

14.00

73.00

18.00

17.00

22.00

37.00
27.00

13.00

6.00

13.00

64.00

9.00

5.00

57.00

207.00

60.00

15.00

23.00

6.00

\

18.00
18.00

11.00

61.00

1 4.00

4.00

4.00

243.00

2.00

33.00

10.00

11 .00

6.00

6.00

8.00

3.00

4.00

2.00

26.00

2.50

4.00

11.00

199.00

57.00

8.00

3 .50

2.00

6.00
6.00

3.50

5.00
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NIGAM

F

PANCHAYAT
F

PARISHAD
rr–Bi"SHARAMPUR NAGAR

PARISHAD
D

PANCHAYAT
F

PANCFLAYAT

T
PANCHAYAT

D
PANCHAYA’r

l
PANCHAYAT

R
PANCHAYAT

I
PAN CHAYAT

4
PANCHAYAT

Total

12.00 8.00 3.00

45.00 32.00 7.00

17.50 14.00 3.50

7.00 7.00 1.50

9.00 8.00 1.50

13.00 9.00 1.50

10.00 10.00 1.50

10.00 10.00 1.50

10.00 9.00 1 .50

10.00 9.00 3.00

13.00 9.00 1.50

W8 2,387 1 ,43+

Institutional Framework for Implementation

In alignment with the Solid Waste Management Rules. 2016, the Government ofJharkhand

has established a comprehensive institutional structure to ensure effective implementation:

• StatbLevel Committees: A StaTe Level Conlmittee, chaired by the Chief Secretary.

and a State Level Advisory Body, led by the Secretary of the Urban Development

Department, have been constituted to oversee the enforcement of the SWM Rules.

2016

• District Environment Committees: Each of the 24 districts has formed a District

Environment Committee under the leadership of the District Magistrate & Collector to

ensure compliance at the district level.

W [. {\
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l•l.b. The State is actively exploring innovative technologies. particularly waste-to-energy

solutions. as part of its efforts to strengthen solid waste management in municipal areas. In

addition. State Government officers are scheduled to visit Indore City and Patiala District

Pur\jab, to study successful practices in solid and liquid waste rnanagernerit.

Further initiatives under consideration include:

Establishing Material Recovery Facilities (MRFs) across cities to enhance dry waste

sorting and value-added recycling.

Engaging informal waste collectors in doorstep waste collection and as a workforce at

&!RFs.

Promoting localized wet waste processing near the point of generation to minimize

aansponation costs and reduce landfill dependency.

Setting up additional Refuse-Derived Fuel (RDf) processing facilities to convert

combustible. non-recyclable waste into high-quality fUel for use in cement kilns and

other coal-based industries.

•

•

@

e

These initiatives are being pursued by the State Government in close consultation \\4th the

State Pollution Control Board to build a more sustainable and efficient waste management

system.

SummarY of Solid Waste Management

Particular May 2024’ To March’2025 to
March’ 2025 August’2025

Quantity of Waste Generated 2,357 2.483
PD)

Quantity of MSW Collected 2.177 2.307
PD

Quantr 1383 1.433
PD

Quantity of MSW disposed in 3 3 3 3

secured Landfill sites

No. of Structured Processing 10 10
Units

arA g/ t-
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1.1.c. Non-Biodegradable Waste Management:

All 49 Urban Local Bodies (UI'Bs) have instituted door-to-door waste collection from

households as well as other waste-generating institutions. Route plans covering every

household in each ward are prepared by the respective ULB authorities in coordination

with ward representatives. Segregated waste is collected in separate containers and

transferred to designated vehicles for transportation to the respective segregation

facilities. Upon completion of collection along the defined routes. wet waste is further

transferred to linked vehicles for transportation to the identified Solid Waste Processing

Facilities/Material Recovery Facilities (MRFs).

The segregation facilities are operated and maintained under the supervision of the

respective ul'Bs. At these facilities, non-biodegradable waste is further categorized by

workers into different streams based on the market demand of local recyclers.

Table: Status with respect to Non-Biodegradable Waste Management

Item May 2024’ To March’
2025

49

April’ 2025 To August’ 2025

No. of ULBs Covered

(in nos.)

Waste Processing

Facility through MRF

Plant (in TPD)

Waste Processing

Facility through

Recyclers (in TPD)

49

346 375

272 T9

In terms of infrastructure, 25 Integrated Solid Waste Management (SWM) Projects

covering 30 ULBs have been sanctioned under SBNt 1 .0 Scheme, while I Integrated

SWM Project (Sahebganj and RajmahaI Cluster) has been sanctioned under the State

Fund. Additionally, 17 SWM projects covering 17 ULBs have been approved under

SBM 2.0 Scheme.

&. Q/ q/ \,
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Of the 26 projects sanctioned under SBIW 1.0 and the State Fund, all have been

awarded, and 9 SWM plants have already been completed. The details pertaining to

the MRF facilities has been tabulated below:

Table 2: Details on ULB wise Non-biodegradable Waste Management Facility

o ULB

I
2
'1

J
4

5

6

7

8

9

10

11

12

1 3

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

3 1

32

33

34

35

36

37

Through
Recyclers

IVIRF Plant

10.00

10.00

60.00
20.00

10.00

14.00

6.00

10.00

10.00

10.00

140.00

BUNDU NAGAR PANCHAYAT
CHAKULI A NAGAR PANCHAYAT
DEOGHAR MUNICIPAL CORPORATION
G]RIDIH NAGAR NIGAM
GODDA NAGAR PARISHAD
JHUMRITILAIYA NAGAR PARISHAD
KODERMA NAGAR PANCHAYAT
KHUNTI NAGAR PANCHAYAT
MIHIJHAM NAGAR PARISHAD
PAKUR NAGAR PARISHAD
RANCHI MUNiCIPAL CORPORATiON
CHAIBASA NAGAR PARISHAD
CHATRA N AGAR PARISHAD
CHIRKUNDA NAGAR PARISHAD
DHANB AD MUNICIPAL CORPORATION
GARHWA NAGAR PARISHAD
HAZARIBAGH NAGAR NiGAM
LATEHAR NAGAR PANCHAYAT
LOHARDAGA NAGAR PARISHAD
bHDHUPUR NAGAR PARiSnAD
PHUSRO NAGAR PARISHAD
SAHIBGANJ NAG AR PARISHAD

RAJMAHAL NAGAR PANCHAYAt
S}MDEGA NAGAR PARIS dAD
CHAKRADHARPUR NAGAR PARISHAD
CHAS MUNICIPAL CORPORATION

JAMTARA NAGAR PANCHAYAT
SARAIKELA NAG AR PANCHAYAT
ADITYAPUR MUNICIPAL CO
JAMSHEDPUR(NAC)
MANGO NAGAR NIGAM
JUGSALAI NAGAR PARiSHAD
KAPALI NAGAR PAR]SHAD
BAStiKINATH N AGAR
DUMKA NAGAR PARISHAD
GUMLA NAGAR PARW
MAJHION G

40.00

10.50

2.00

8.00
80.00

1.00

21.54
5.00

5.00

2.50

4.00
2.00
1.00

3.00

1.00

1 0.00

4,00

3.00
2.00

75.09
20.00
4.50

2.50
1.00

T4 r=F––l

#,& g/ b
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39

40

41

42

43

44

45

46

47

48

49

1.1.d. Biodegradable Waste Management:

Efforts to manage biodegradable waste are as follows:

• Centralized Processing: Nine (9) Integrated SWM plants have been completed. and

a Bio-CNG plant has been established in Ranchi under Corporate Social

Responsibility (CSR) initiatives. These facilities cater to 11 CLBs. processing both

wet and dry waste.

No. of ULBs Covered (in nos.)

Waste Processing Facility through

Compost Plant (in TPD)

Waste Processing Facility through

Bio-methanation (in TPD)

Waste Processing Facility through

Pit Composting/ Windrow (in TPD)

MEDININAGAR NAGAR NIGAM
SHRI BANSI DHAR NAGAR PANCI-iAYA’r
h\MGARH NAGAR PARISHAD

'UR NAGAR PARISHADBIS

BADAKI SURIYA NAGAR PANCHAYAT
BARHARWA NAGAR PANCHAYAT
CHHATTARPUR NAGAR PANCHAY AT
DHANWAR NAGAR PANCHAYAT
F PANCHAYAT
HARIHARGANJ NAGAR PANCHAYAT
HUSSAINAB AD NAGAR PANCHAYAT
MAaAGAMA NAGAR PANCHAYA’i'

Total

2.00
2.00

6.20
2.50

1.50

1.50

1.50

1.50

i .50

1.50

2.00

1.50

269

Decentralized Methods: Twenty-two ULBs employ decentralized methods for

waste management, utilizing individual composting. community compost pits etc.

Status with respect to Biodegradable Waste Management

e o

March’ 2025 1 2025

9

3

178 178

602 598

J' # { V/
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' Processing Capacities:

a Compost Plants: installed capacity of 356 TPD with a current processing rate
of 281 TPD.

o Bio"Methanation: Installed capacity of 178 TPD with a processing rate of 47
TPD,

o Pit/Windrow Composting: Installed capacity of 598 TPD with a processing rate
of 553 TPD.

Table 3: (a) Details on Biodegradable Waste Management Facility

Particulars Organic material (Wet Waste)

Pit Composting / WindrowBio-methanationCompost

Plant

Capacity

Installed (TPD)

Processing

Capacity (TPD)

356

Table 3: (b) Details pertaining to the Biodegradable Processing facilities

Capacity I Processing

B?Tp Bio-

Plant i Methanadon I Composdngl Plant I methanat

/Windrow 1 1 ion

I n–-–––P

SI.

No.

1

I

A)

J

Name of ULB

BUNDU N AGAR

PANCHAYAT

L

PANCHAYAT

DEOGHAR

MUNICIPAL

CORPOR4TION

GiRIDIH NAGAR

NiC}AM

GODDA N AGAR

AtaUt/

100.00 58.00

29.00

8.00

12.00

3.00

4

5

26.00

10.00

14.00

5.00

A, qr 4/ b/
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PARISHAD

JHUMRITILAI YA

N AGAR PARISHAD

KODERMA NAGAR

PANCHAYAT

KHUNTI NAGAR

PANCHAYAT

MIHIJHAM NAGAR

PARISHAD

PAKUR NAGAR

PARISHAD

RANCHI MUNICIPAL

C'ORPORATION

CHAIBASA NAGAR

PARiSHAD

CHATRA NAGAR

PARISHAD

6

7

8

9

10

iI

12

13

20.00 16.00

10.00

10.00

15.00

} 5.00

5.00

6.00

9.00

I1 .00

13.00

150.00 240.00

10.00

240.00

10.00

30.00

2.00

11.50

164.00

2.00

2.50

157.00

14

15

CHIRKUNDA

N AGAR PARISHAD

DHANBAD

MUNICIPAL

CORPORATiON

G

PARISHAD

7

NAG AR NIGAM

1.00

18.00

1.00

18.00

18

19

20

LATEHAR NAGAR

PANCHAYAT

LOHARDAGA

N AGAR PARISHAD

MADHUPUR NAGAR

PARiSHAD

6.00

11 .00

4.00

6.00

7.00

4.00

&' W + \/
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21 t PHUSRONAGAR

PARISHAD

2.00

6.00

2.00

2.00

S

PARiSHAD

6.00

PANCHAYAT

2.00

2.00

1.00

16.00

2

PARISHAD

3.00

1.00

16.00

1.50

5

}{AGAR PARIS}IAD

6

CORPORATION

7

PANCHA YAT

1.5

3.0028

29

SARAIKELA NAGAR

PANCHAYAT

ADITYAPUR

MUNICIPAL

CORPORATION

4.80

9.00 9.00

O

3

NIGAM

] 24.00

45.00

124.00

42.00

32 .TUGSALAI NAGAR

PARISHAD

12.00

1.00

1.00

6.00

1.00

1.00

KAPALI NAGAR

PARISHAD

34

35

36

BASUKiNATH

NAGAR

PANCHAYAT

DUMKA NAGAR

PARISHAD

2.50

4.50

2.50

2.00GUMLA N AGAR

J' (& q/
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PARISHAD

MAJHION NAGAR

PANCHAYAT

MEDiNrNAGAR

NAGAR NIGAM

3 7 1.50

3.00

1.00

1.50

3.00

1.00

38

39 SHRI BANSI DHAR

NAGAR

PANCHAYAT

RAMGARH NAGAR

PARISKAD

BISHARAMPUR

NAGAR PARISHAD

40

41

42

12.00

1.00

1.00

1.00

BADAKI SURIYA

NAGAR

PANCHAYAT

BARHARWA N AGAR

PANCHAYAT

43

44 CHHATTARPUR

NAGAR

PANCHAYAT

DHANWAR NAGAR

PANCHA YAT

DOMCHANCH

NAGAR

PANCHAYAT

45

46

47

48

49

HARIHARGANJ

NAGAR

PANCHAYAT

HUSSAiNABAD

NAGAR

PANCI-LAYAT

MAHAGAMA

0 0

& W +/ b/
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NAGAR

PANCHAYAT

Total 356 178

2. Legacy Waste Management in the State:

In compliance with directives from the Hon’He National Green Tribunal WGT), Jharkhand

has identified approximately 34,02.468 metric tonnes of legacy waste across various Urban

Local Bodies (ULBs). A total of 28 dumpsites has been earmarked for remediation. Out of 28

dumpsites 12 sites have been remediated and remediation work of 10 sites will be completed

by November 2025. The state aims to complete remediation of all identified sites by June 2026.

The Details pertaining to the pertaining to the Legacy waste site (ULB wise) has been attached

as Annexure E.

Status with respect to Legacy Waste Management

Item May 2024’ To

March’ 2025

April’ 2025 To August

2025

No. ofDumpsites identified

Dumpsite Cleared

Work Awarded IO (Remediation work

will be completed by

Nov. 2025)

Table 4: Details pertaining to the Legacy waste site (ULB wise)

Legacy
waste

site
(ILB-
wise)

Area
covered

by the
legacy
waste

(ULB
wise

2.35

3.59

8.8

3.23

Quantit)
of the

waste (in
MT) in

each site

Name of
ULBS

Timelines toWaste

Remediatedlprocess at each site

BUNDU
CHAS

CHIRKUNDA
AG

JAMS}{EDPUR

21,101

68.701

120

1.79.692

21.101

1 .79,692

Completed

Completed

Completed47.932

J, k & 1/
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JHUMRI
TII'AIYA
JUGSALAI
MIHIJAM
GARHWA
KHUNTI
KAPALI

6

7

8

9

10

11

12 RANIGARH

13 1 CHAIBASA

14 i CHAKARDHARP
UR

15 1 GIR}DIH

16 f DEOGHAR

]7 1 KODARMA

18 1 SERAIKELA

19 1 JAMTARA

20 i PAKUR

RANCHI21

22

23

24

25

26

27

GODDA

DUMKA
MADIIUPUR
LOHARDAGA
SIMDEGA
MEDININAGAR

Total

3. SOLID WASTE MANAGEMENT IN RURAL AREAS

In the rural areas of.Tharkhand, decentralized treatment methods such as compost pits

and biogas plants have been widely adopted at both household and community levels

for the management of biodegradable waste. At present, the treatment of

•

biodegradable waste is being undertaken primarily through individual compost pits.

community compost pits. and biogas plants. The detailed status of solid waste

management in rural areas has been provided in the Annexure A.

1

I
1

1

I

1

1

1

I

I

I

I

1

i

1

I

1

1

1

I
1

1

28

4.45

1.06

1.05

4.75

3.15

0.6

10.66

0.39

0.39

1.41

0.46

1

1.33

31.3

3.7

0.25

0.17

0.43

0.27

1.1

94.29

62.824 1 Completed62.824

18.281

18.366

52.285

14.710

4.852

18.281

18.366

52.285

14.710

4.852

1 .27.8141.27.814

60.00074.562

63,36174.562

99.359

90.923

4,000

1 ,32,772

1.02.199

6. 1 43

3.5 1 06.517

6.732 2.558

1 ,913

2.77. 1 48

7.175

22.54.93 i

43 ,254

20.567

6.935

16,060

2.186

31.195

4 12,15,503

Completed

Completed

Completed

Completed

Completed

98.62% Completed
(Nov 2025)

80% Completed
(Nov 2025

80% Completed
(Nov 2025)

75% Completed
(Nov 2025 )

70% ComDleted
(Nov 2025)

65% Completed
(Nov 2025 )

54% Completed
[Nov 2025)

38% Completed
:Nov 2025

27% Completed
(Nov 2025)

15% Comoleted
Feb -2626

Jun-26

Jun-26

\dar-26

Mar-26

Mar-26

Jun-26

L. @’ + \
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At the Gram Panchayat (GP) level, specialized collection units for non_biodegradable

waste have been established to ensure systematic collection and treatment. Upon

segregation at the GP sheds. inert waste is collected by rag pickers. For the processing

of plastic waste. Plastic Waste Management (PWM) uMts at the division level have

been established. For the final disposal of residual waste, the following initiatives are

being implemented.

Organic fertilizers produced are being utilized in agricultural fields.

Processed single-use plastic is proposed to be utilized in road construction and by

cement industries.

As an initial step. meetings have already been held with RCD (Road Construction

Department, Rural and RCD Urban departments to explore the utilization of

processed plastic waste.

•

•

e

3.1 SBM(G) Phase-II

Under Phase-II of SBM(G). 7 major activities have been identified (implementation period

up to August 2025). Their details are as follows:

a) Sustainability of Open Defecation Free (ODF) status

IEC (Information, Education, and Communication) activities are being conducted

regularly in all districts to promote the continuous use of toilets. Along with this. the

construction of twin-pit toilets is being promoted so that the waste from the first pit,

once decomposed, can be safely disposed of and the second pit can be used. This

ensures sustainable toilet use.

> Number of Toilets Constructed

8 Under SBM(G) Phase-1 (Year 2014–2019): 42,13,773

• Under SBM(G) Phase-II (from 2025 till August 2025): 4.131

> Constructed Community Sanitation Complexes – 17

b) Gobar Gas Scheme - SBM(G)

@ Under this scheme, at the village !evel, arrangements have been made for preparing

Gc.>bar Gas (biogas) from cow dung and for the utilization of the slurry.

, For this purpose9 under SBM(G), a provision has been made to construct 50 Gobar

Gas Plants in each district. In this context, funds have also been aliocated in the 15th

Finance Commission.

J
&r+/ &
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Work Description

1 }

a

c) Solid Waste Management

Under Solid Waste Management. compost pits/ pits are being constructed at the village level.

In this regard. provisions have been made under the 1 5th Finance Commission.

StructureDescription

Compost Pit / NadepCommunity -level

constructed structure

Source of Funding

SBM(G) and 15th

Finance Commission

Panchayati Raj

Department

Pit

d) Liquid Waste Management

Under liquid waste rnanagement. soak pits and kitchen gardens are being constructed

at the village level. in this regmd, convergence-based activities are aiso being carried

out with the support of the 15th Finance Commission Fund and MGNREGA.

StructureDescription

Soak Pit / Leach PitCommunity- level

constructed structure

Source of Funding

Based on convergence

SBM(G), 1 5thof

CommissionFinance

Panchayati RajFund

M(3NREG Aand

Rural Development

Department

e) Faecal Sludge Management (FS'M)

Under this. the Urban Development and Housing Department. Go.I is constructing FSTPs

(Faecal S}udge Treatment Plants) for management of Faecal sludge in villages. After

desludging of septic tanks, the faecal sludge will be treated in these plants. The treated water

}' y 4/ \,
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will then be reused for activities such as irrigation, construction works, and tree plantation,

thereby ensuring gainful utilization of wastewater.

On the basis of solid and liquid waste management. villages win be linked with the FSTPs

constructed by the Urban Development and Housing Department. Along with this, it is also

planned to establish FSTPs at the rural level.

Status of FSTPs

• Under Construction FSTP (Urban): 4 (at Ranch, Simdega, Deoghar and Hazaribagh)

• Proposed FSTPs under Swachh Bharat Mission (Gramin): 24

f) Menstrual Hygiene Management (MHM)

Under this initiative, awareness and training programs on menstrual hygiene are being

conducted among women/girls. Awareness activities are being carried out under Swac;hh

Bharat Mission (Granlin) to address the challenges related to MHM in the state.

Total number of incinerators (Manual Bricks Model + Electric) constructed and functional at

community locations in villages: 132

ODF Plus Villages with Star Rating

Description

Total Villages

SWM Marked Villages

LWM Marked Villages

Total ODF Plus Villages

Model (V Star)

Number

29,322

9,642

26.633

7.737

26.668

k't { J,
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4. LIQUID WASTE MANAGEMENT

4.1. Sewage Generation and Treatment Capacity

In urban areas across 49 Urban Local Bodies (ULBs) in Jharkhand. approximately 473

million litres per day (MLD) of sewage is generated, accounting for 80% of the total water

supply. The current sewage treatment capacity stands at 153.96 !WiLD. resulting in a treatment

gap of 319.04 MLD. The ULB-wise details of the sewage management has been attached as

Annexure C.

4.2. Ongoing and Upcoming Sewage Treatment Projects

To address the existing treatment gap, several Sewage Treatment Piants (STPs) are under

constructIon :

• Adityapur Municipal Corporation: A 36 MLD STP, completed in December 2025.

• RancId Municipal Corporation: A 37 N4LD STP. completed in December 2025.

• Phusro Nagar Parishad: A 14 N4LD STP. scheduled for completion by September

2025

• Ramgarh Nagar Parishad: A 40 MLD STP. expected to be completed by March

2026

• Dbanbad Municipal Corporation: A 192 MLD STP. with an anticipated completion

date of July 2028.

Collectively. these projects will add 3 19 Mi,D to the state’s sewage treatment capacity.

4.3. Operational and Planned Treatment Facilities

Currently. 37 STPs with a combined capacity of 1 53.96 MLD and one septage facijity

of 0.052 MLD are operational in Jharkhand. Additionally. five new STPs and three septage

facilities are under execution \dtlr defined completion time lines. Plans are also underway R>r

three proposed STPs in Ranchi, Janlshedpur, and Mango.

4.4. Upcoming Sewage Treatment Projects with Interception and Diversion:

To ensure that no untreated {'aecal sludge or used water is discharged into the

environment and all used water (including sewerage and septage. grey water and black water)

is safely contained, transported and treated. along with maximum reuse of treated used water

in all cities with less than 1 lakh population like Chatra. Sjmdega. Khunti9 Chirkunda

Jarntara. Saraikela. Chakhardharpur, Gar}Iwa, Madhupur9 Lohardaga: Latehar9 Chaibasa.

[,S/ 4/ \,
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Jugsalia, Chakulia, Pakur. Jhumritilaya, Koderma, Bundu, God(ia, Mihijam, Gunlla,

Basukinath, Shri Bansidhar Nagar, Manjhiaon, Dumka. Bishrampur & Hussainabad.

For above respective 27 ULBs will add 113 N£LD of capacity to the state.

4.5. Status of Existing STPs

Operational STPs in the state include:

Sahibganj: 12MLD

Rajmahal: 3.5 MLD

Dhanbad: 0.64 MLD

Bokaro: 32.8 MLD (managed by SAIL)

Ranchi Zone: 10MLD

•

e

e

e

•

e Jamshedpur: 60 MLD (managed by JUSCO)

The Ranchi Smart City Zone-I STP has been completed and is ready for a trial run. Four

additional STPs are under construction. and technical sanctions have been granted for an STP

at Medininagar }Municipal Corporation.

1. Total Population calculated: Urban Population 73,88,032 (projected as per year

2023)

11. Estimated Sewage Generation (MLD):473 MLD

(Note: This savage generation is as per the rate of water supply being 80 LPCD as

per the current scenario)

III.Details of Sewage Treatment Plant:

• Existing no, ofSTPs and Treatment Capacity (in MLD):

o ao of STP I Capacity in MLD

87
Total A

Sahibganj

Rajmahal

Ranchi Smart City

2 2 12 MLD 44.5 MLD

a\

j I 3.5 MLD

4 1 16 MLD

(ABD Area)

+Ranchi5 3 4.8 MLD 109.46 MLD

6 ’*Jamshedpur 3 71.22 MLD

7 8Bokaro

#Dhanbad

Total B

5

14

32.8 MLD

0.64 MLD

153.96 MLD
8

37 153.96 MLD

}, P + I
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e Capacity Utilization of existing STPs: 68% (Ranchi: 100%. Sahibganj: 45%,

Rajmahal: 22%. 4'Jamshedpur:8C3%, :8Bokaro: 80%. +Dhanbad: 80%)

• Sewage being treated through Alternate technology (in MLD): ]0MLD

• Gap in Treatment Capacity in MLD: 319.04 MLD

• No. of Operational STPs: 37

• No, of Complying STPs: 37

• No. of Non-complying STPs: 0

IV. Details of each existing STPs/FSTPs/Septage in the State

No. 1 Location I Existing STI Capacity Being: Operational I Compliance

Capacity I Utilized f Status of STP I Status of STP

STPs

Ranchi Municipal

Corporation

Sahibganj Nagar

Parishad

Rajmahal Nagar

Panchayat

RancId Smart City

Mission

13 MLD

12 MLD

100%

45%

229£

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

2

nI
J 3.5 MLD

1 6 MLD4

FSTPs

t

Panchayat

Chirkunda Nagar

Parishad

Gurnla Nagar

Parishad8

m MLD 54%

09%

Yes

Yes

Yes

Yes6 0.012 MLD

7 0.008 MLD

Septage

l

Corporation

0.052 MLD 70% Yes Yes

[ QH + \,
A
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0.101 MLDDeoghar Municipal

Corporation

+FSTP is under trial run.

V Details of under construction STPs/FSTPs/Septage in the State

No.1 Location I Capacity of { Physical I Status of 1&D

the plant I Progress ! or House sewn

in MLD jn % connections

Completion

Timeline

STPs

c

a

36 MLD 72% December 2025

37 MLD 83% December 2025

I 14 ML.D 65% September 2025

March 2026R

l

40 Ml,D 31%

192 MLD July 2026

FSTPs

r

l

8 N m

0.006 MLD 95% Sept 2025

Sept 2025

Aug 2026

Work awarded

0.006 MLD 95%

2%

a

c

0.006 MLD

0.030 MLD 5% July 2026

Septage

a al

a

77% October 2025

mTLD July 2026

Note: MC-Municipa1 Corpomn, NP-NTagar PaFishad, NPn-Nagar PanchaYat

#.Q/ © t
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VII. Details of proposed STPs/FSTPs/S.

No,

le in the State

Location € t DPR Stage/

STP prop.s,d i U.d,r Tcnde,ing/ \V,,k t, be

in MI,D ! Awarded)

Likely Date

of

Completion

STPs

a 265 MLD Inception report submitted/received

for ''Ranchi Sewerage and

Drainage {2006) including

integration of existing/ongoing

sewerage schemes fRanc tri

Sewerage Zone- 1) .

Project is under Administrative

Approval.

ma 24.8 MLD

a 1.2 MLD

0.2 MLD

44 MLD

0.05 MLD

Proposed

5. Ring Fenced Account: The details of the funds allocated under different Schemes are

mentioned in ANNEXURE E.

e

•

the amount committed for Solid Waste in Urban Areas was Rs 90 Crore. which

has already been 100 percent utiiized.

The amount committed in SPMG (Nanlami Gange) was 62 Crores. which has

already been 100 percent utilized.

Table: Details pertaining to Ring Fenced Account

Funds Committed for Solid Waste Management and Liquid Waste Management
(Amount in Crore)

I a Total Expenditure
Solid Waste I FY 2022-23 (from Jan 2023 to
Management & Liquid August 2025)
Waste Management
A. Funds Committed for Solid Waste Management (Urban Areas)
15th Finance Commission

90.00 146.51
Grants

Remarks

+ A surplus of

Cr?56.51

271567
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expenditure

done surplus

+A surplus
?61.83

expenditure

done surplus

was

of
Cr.

was

Swachh Bharat Mission

(Urban)
139.00 77. 17

t

+A surplus
?138.19

expenditure

done surplus

8A surplus
?26.63

expenditure

done surplus

+ A surplus
?42.63

expenditure
done surplus

of
Cr.

was
15th Finance Commission

Grants (LWM)
410.00 263.19

of
Cr.

was

of
Cr.

was

AMRUT 1 78.oo 104.63

SPMG (Namami Gange) 1 62.oo 17.24

624.54

4/
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Annexure A

Summaw of Solid Waste Management

( A. T hRH;;s'
u a&d (TPD)

y -apBI
r essed (TPD)

u d in secured i
a tanagerrlent (TPD)

6po;of Structured Processing Units

Status as on 31.08.2025

-F83
2,307

1,433
33

1,050
10

A

e

291569
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ANNEXURE B

SI.

No.

1 iProjected Population (as per 2023)

Particulars Status as on 31.08.2025

73,88,032

2 jprojected Sewerage Generation ULB wise population {as per 2023) when 135 LPCD provided 798 [VILD

3

4

5

6

7

8

Estimated Sewage Generation in 49 ULB s as per 80 LPCD

Capacity of Sewage Treatment Plant

I Utilization Capacity

Gap in Treatment Capacity (Verify the gap with respect to Utilization Capacity)

m onal Capacity Under Construction

Proposed Capacity

473 IMLD

153.96 MLD

91.88 MLD

319.04 MLD

319.32 MED

448.25 MLD

q

e
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Annexure (-

Summary of legacy Waste Management

Particulars Status as on 31.am

1 ;Quantity of Legacy Waste identKied {MT)

2iQuandty of Legacy Waste Remediated {MT)

3 :Gap in Legacy Waste {MT)

34,02,468

12,15,503

21,86,965
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Annexure-D

nrvfaa. RtfFT
. vqwvnuf+vn(gwMr)
+na© qd +qtUdl fhrHr. gItalhS. vf#

+R31 nm Wit HI qft8\ inn aR a+t ++B34rXn SqN + usl-3.82876 alu&$blupurealuu.m

q3 liuIr saM(G)/Nar38s /2024 - 8;I?
+Ve

f+viv 2;£/£W/202$

mIST HPa. VloVo+a

fhM f++vm. SBM(6),
+r:xaqd@werfhrFr.
vnws. +Ol

+TI q.
ndRvaivqxqvR,
vqw Hf+q.
RRwsn® gqsqNdWI dg.
VnW3. ++1 -

f+vu–wwvnaf+wq(gpfNr)vwr–n aMa wrf+vfb+vq + ++q +I
y {idj:– sirlwe ww vwq fUfnr gIg VI qxFo–2350. f+qfn r8.08_2025

nNiR.
©rgmf+qqvqdmrff+nvq $ ++g + ngn e fb ww nw fhwq

(mgM)vwi–udnf© nq mv qt as qd©tavvwqdqq+T6a fb& v+ mE#
dtaaaqVfB&nrTWqS+VmUqannnw ur vu $1

aTwqq>–vwhrftl

G„>
FF+TV Wpa), 'oqt

fhm f++VHF. SBM(6).

+ma qd®wgr fbInT

If
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ee

f CV

®@qvRfqaq (wdM)
bma qa @war fhrw–vHws

SBM(6) Ph„on 3fmfR sura 7 wn 8 qfhfBftRfT fqwffIu { fema allaH
vfkiRq (nT nq 2025 + qr6 wm 2025 vv) f+qq3 {:–

1.qa+vitvlrmdtwrftmar –

wd d@fevftfbd+?hnm#+fhrfq© aHh va–mR qwfB &g

Few& tECVfBf+fh#WitfhZ dt qI vB tI BI$ vm gt q6 vdad
ViVIeN#©tqtVSat +qf+qflKavr+fkat@ql8 v#vnH# 8 VIV Mm

WV nr fhM @?+esdTj6tatifi6 fhm arla tI Hiv $ yn mt vv
geT'm36t %IfBf+a #tw8 wt +1lviag mf+$1Van vr wr II
vdqmf8fb6nfqf#elhlrazffdt+@rf+qqE ti–

qBaBHFia
SBM(G) Phuel fYear 201+2019,

SBM tG) pha;lnFnd 2025 + ng all+d

42.13.773

4{3t

WT3aftr©wwm qf+m –

ww©r qfITn dtVwi

2.an vvn yjqq –

ats %qv.vjqq 6 mg Trjg mt qq arq v@. qI+i. we ++Q+r lte qI
f+qhraTn ui vat lgv +d +16+fiS3MhT fIMq+qn+qr+3rplwVTr
UtyllicI %M :1ft f+d ure { I

i

i
i
!

i
i

@de
Oz/Trjg

aaa):BEaR
fqfb–+qTqdt nq x+ VI+n–vwM
R6rH®wr+a&wwT63nqlv

!

!

i

}}

I

g
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• e

! 3. tnelIFVnvjqq –

Hva©qvydwq +e8aTtqmlqtViWqggT. fM m& nr fhM aqpa
qi va tI gw do++r5i fBu qtIM fRfb qd qqbme MwwramTflevM
HI fb+ vr vi gI

in?
qT Bma dun I+,/a,o,

SBM(G), 1

HaW
qqhn–TIMR%fHnWr $

a$t6wr daMn qll

4. nl&T THU T+qq –SBM(G)

€w+e8anqmlqvqra nrf+m 8 WIth at sun av+ eg @HTa mV
qvqq–vKrsvervarqr wr vail $H+ vm gjynnlgv dIM dlls
$nVqTeur vi {, qd qq nf#6 vr +7camramr waluMlnwr
av+ vr nM MT vrv6r{lgv8 vm gtq8wrgfqvnrfHmv $
Treatment BRiT Reuse av+ +t zftqqr RSPB aT #1 tl TH iS SBM(6) dePtH
ga%gwam7q?16al© wr$nqfb8\xT+nrgrqqrq el -

I R

5, +tnsFT zfhra – SBM(6)

dVIEFr Mrr dda 7rqwlqldbff'8 lftw8q8@rdvar+©l md uvr
8qv+dvttn+zrnav+©r©r=ffhawMTlgwy©n ,fIn vr arM
in 8 Hq + mr mIdI SI„r,vaT WIth def + UK + wr + mdR fhn
vIIi.II I

gw is SBM(6)3fnfa 986 Mm ml qq 50 ala wd nq fb8 arq
m gnqn {I {w +d + ls+ fir aIM fqfB qd qq+n +aNnwTamrfqa
nrl dt fb8 are gI

!

6. XMI TnT vial (FSM) –

gu8 Hse yn q6v wefea tvRdan !MaIl $ f+©M ad qa vr
W®ugjvq tha am +1
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pS:+f i+ ' + ; i i I &f 11 tlUJUlIJiIIlII IIli!':It iIi Illllitt IUll tIll:IItt:HiUili'iIt££tfliilUiIUhUi=tAll Ill tIKI lIJlllii ill in till (iii

el
IS$ afM nn fI%TS fhrm qd was fhmr $ www + nK

f+TH aRt + FSTP IF„cal Sludge Treatment Plant) &IR fMrI aT %T t. fM
+fk© e% + qq+ q& 8 xn qa©rvaq©tFSTP + mm mMr avr qd
qa Rd gMt nT Treatment fUll aTbTTI fhHzi aRia qa Rd qTHt qd
a@rHwr nt u+ Re„„ qu qa xd UK + wr + men iBN qTqt Bt dat +
RfqT(qmRqbLqHTM®neHTatg vqMhnHTbnl

wag nqvg+w+gaMw damn qr nR fB6nrfhin vd
31141+1 fbiFT + qTEzlq + yR iqVTq ed + fRfqH Fsn {FaeQl Sludge Treatment

Plant)+ VfR Mt Unka8efM qHFIll W+ BPI ft TTqPr mY tR 41 FSn (Faecal

Sludge Treatment Plant) + fhlhT iR BFI Bd dt dRgH t :

FSn (URBAN)
E

d\dla;I,I
®WTITa

dd.Id y+aInd FSTP

z ngn+ uwgr nvq (MHM) –

Br+a6€qftwi/f+!itftO $ 81846 m@erq?arrs6nvntlgwyvn
qfierrgq18q!+nwar qtn#r#qrrs6©tqrbftl

nw VHS fqvm (mM) date qsqltw6rxdgq qt nw mx
3fdfbwfbl q#tnfRfBvfB3 dtv{, HTfb vw mt WMHM + WInn ddfb
B+fbI wwf ©!©d Mr aKI

qqVTR mtV!
anual 8rlcks ModehaecMc) # +full

ODF Plus VIllages wIth Star RatIng

Total VIllages
29.322

SWM Marked VIllages
9.642

LWM Marked VIllages
26.633

Total VIllages
29.322

Model (V Star
7.737

Total ODF Plus :es

26.668

&

i

i
i
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(i)

Sl.
N
0+

Name of
ULB

Adityapur
Municipal
Coqnration

I

(ii) (iii)

Sewage
(;enerati

on

quantity

Details of Treatment of Sewage (ULB wise)Saver

age
Gener
ation
ULB
wise

popul
a'ti'otn

(NILD
) (as

tIer
2023)
when
135

LPCD
protrjd

ed

Dish
fcctio

n
meth
ad in
STP

By
(STP

MED)

UrErain

Areas
1)Ppe

of STP

23.88 t 14.15

Annexure-E

(iV) (V) (Vi)

Deta;as of disposal of untreated Sewage
(i'm ML,D) District/ULB Wise)

AetMn plan to treat untreated
geW&ge (ULB wise)

(a) (b)
Disc
harE

e

wate

Fina
I

disc

harg
e of

treat
ed

STP

Final
destination

of
diseharg$

o.f

untreated

C)the

r
mod
6 of

treat
ment

(ML
D)

If (a) above is let out in
its quality

r

quan
ty

from
STP
inclu
ding
Fecal
& b
Coli

s©wage

wate Ott,
er

wat
cr

bod

y

r
(ML
D)

Pon 1 Riv
d } er B u d i: SU t I a y P ro v i s t o n c d

Wet land Sea Time lines

36 MLD STP

(under
construction)
Dec, 2025

!99.68

491589



Barharwa

2 i Nag,Ir
Parishad

0.015 MLD
FS’fP proposed
(Land under

identification)

3.3 1 1 ,96 NA NA NA NA 1 NA NA NA 3 3

Barb Smaiya

3 1 Nagar
Panchayat

2.59 1.54 NA NA 1 NA NA ! NA NA
0.007 MLD

NA } FSTP (work
awarded)

3.45 3.45

i. 0,007 MLD
FSI'P Proposed

(under tendering
process)

ii. Proposed 2
MLD STP

(under DPR
Stage)

Basukinath

4 1 Nagar
Panchayat

2.35 1.39 NA NA NA NA NA NA NA 6.29 6.29

i. 0.015 Ml,D

FSTP (under
land

identification)
ii. Proposed 4
MLD STP

(under DPR
Stage)

Bishrampur
5 1 Nagar

Panchayat

5.88 3.48 NA NA NA NA NA NA NA 11.73 11.73

e

501590



e

aj

f+ ' IF:=.t, r;;” I =.**1.71

0.006

(rsT 1 NA
P)

Proposed '2
MLD STP

(under DPR
Stage)

NA NA I NA NA NA 3.90 3..90

i. Proposed ’7
MLD STP

(under D'PR
Stage)
ii. o.als MLD

FSTP proposed
(under DPR
stage)

Ctraibasa

7 1 Nagar
Parishad

6.09 3.61 NA NA NA i NA 1 NA NA NA 14.28 14.28

I

\$
?i

i. 'Proposed '6
MLD STP

(under DPR
Stage)

ii. Proposed
0.015 MLD
FSTP (under
Tendering stage)

Chal€racEh@pu

8 1 rNagar
Parishad

7.74 4.59 NA NA NA 1 NA i NA NA NA 11.62 I1 .62

!!;b:i::::!!imm
FSTP (under

constructiOn)
Sep., 2025

ii. Proposed '2
MLD STP

(under DPR
Stage)

Chakulia

9 1 Nagar
panchayat

2.23 1 1.32 NA NA N.A r NA i NA NA NA 4.81 4.81

511591



Chas

IO I Municipal
Corporation

0.089 MLD STP

(Work award;ed)

July, 2026
21.49 12.73 A I + I = i n . I n I n 1 W

9.13 9.13

nmmLD
FgfP (un&iW
constructl'orI

Stage), JaR,

2026ii, Proposed
’S MLD STP

(under D:PR

Stage)

1 1 1 ::: :Ta: a g iur 6 p 8 S

4.06 NA NA ! NA NA I NA NA NA 14.56 14.56

Chhatarpur
12 1 Nagar

Panchayat

3.90 2,31 NA NA t NA 1 NA I NA

o,0 i WILI) FSI?
NA 1 NA ! under tender

stage

3.75 3.75

Chirkunda

13 1 Nagar
?anchayat

0.01

( FtT i b1 ]aL

P)

Proposed '5
MLD STP

(under DPR
Stage)

6.23 3.69 NA 1 NA ! NA 1 NA NA NA 8.44 8.44

e

521592



Deogh@

14 ! Municipal
Corporation

Dhanbad

IS ! Mum,iapa'l
Corporation

Dhanwar

16 i Nagar
Panohayat

Domchanch

17 1 Nagar
Panchayat

27.82

159.22

2.10

3.36

16.49

94.35

1 ,24

1.99

- t - t - I.- JI .- I - I - I - - ?;::: ILT:T , - ' ”' t : ''”'

192 MLD STP

July, 2028)

0.006 MLD

FSTP (under
• I - - } - I - . I NA -I NA- 1 NA } NA 1 NA 1 NA 1 NA } I,and 1 2.81 1 2 Xi

i,dIe,ni;in,

stage)

0.009 MLD

Aug. 2026

531593



1 8 ::Url: : : ;I[ a @ r

Proposed ’S
MLD STP

(under DPR

Stage)

6.52 3.86 NA NA 1 NA NA 1 NA NA NA 8.82 8.82

i. o.02Tm
FSTP (under
tender stage)

ii. Proposed '5
MLD STP

(under DPR
Stage)

Garhwa

19 1 Nagar
Parishad

6.3 1 3.74 NA NA NA NA 1 NA NA NA 12.63 12.63

BOD

(nl,g/
L):
09

COD

(mg/
L):46

pIll
(mg/
Ly:
7.4

Total

Susp
end
Solid

0.052 MLD

Scptagc
'Freatrncnt Plant,

Project
Completed.
under trial run

Giridih

20 1 Municipal
Corporation

24.88 14.74 0.052
MBBR
’fechno

logy

Chlor

lnat lo
11

0.02

5 7.04

S

(mg/
L):
10

@

541594
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e

i. 0.006 N4LD

FSTP (work
awarded)

ii. Proposed 3
STP of 24.8
MLD

Mango

37 1 Municipal
Corporation

2.51 1 1.49 NA NA NA NA I NA NA NA 74.56 74.56

i. o.O06-Mm
FSTP (under
construction

stage) , Aug.
2026

ii. Proposed '2
Ml'D s’rp
(under DPR
Stage)

I

gIgi

Manjhiaon
38 i Nagar

P&nchayat

3'o.6.5 t IB,1,7 NA NA i NA NA I NA I NA NA 5.25 5.25

:ifI• ;:if In• •g)! \ :: iH(•ij

Medininagu
39 1 Municipal

CoWoration

21.77 12.90 NA t NA 1 NA i NA 1 NA 1 NA 1 NA 1 1 1500 1500

MUM=

i. 'Proposed '4
MLD STP

(under D'PR
Stage)

ii. Proposed 0.03
MLD FSTP

(under DPR
stage)

Mihijham
40 1 Nagar

Panchayat

5.54 - t 3.28 NA NA 1 NA
k}:4;i

NA 1 NA NA NA
ii::i:: :gig§g

i;{itq+; 7.43 7.43

591599



i. .02 MLD
FSTP Proposed

(under tender
stage)

ii,Proposed '5
MLD STP

(under QPR
Stage)

4 1 : 1:::i= :L:ba 1 g 1cAr 1 6 + 2 8

3.72 NA NA 1 NA NA 1 NA NA NA 15.18 15.18

4 2 ] : : : T:d jNr &g III 1 1 2 # 2 1

14 WILD STP

][\][ 4f(IL I 11\1r JIIIL 1N:rF (\ ! IN!I Jr\ IN A IN A IN A SPoT;liua hIll)
September, 2025

7.24 68.75 68.75

pH-
7.12
BOD
-3

COD
- 48

TSS
- 16

FC-
<1.8

Rajmahal

43 1 Nagar
Panchayat

3.08 1 1.oo 3.5 gBR
Chlor
inat io

n

NA ! NA 1 NA I NA t NA 1 NA 1 NA 1 3'5M I'D’
operational

NA NA

Ramgwh

44 i Nagar
Parishad

40 MLD STP

1N1 A 1N1i I?!\ PoTs:: I c t i o ! I )

March, 2026

16.97 1 10.05 NA NA 1 NA I NA I N A 1310.11 1000

8

601600



fri

8

BOD

(mg/
L):
19.5

COD
(mg/
L):23
2.6

pH
(rng/
L):
7.84

Total

S:usp
end

Solid

$Be}:

PythoN
d

Fechno

loggy

10

Chlor
inat io

n

10
t€>:.Mm'W

i (P@3g:a

ealb@&@$@)

Ranchi

45 1 Municipal
Corporation

147.03 t 87.13

per
CPl{
nEO
rrlarIU

al

(not
opera
tional

SBI{
Techno

logy

Clrlor
inatio

n

14.4

(P„)
paBe

. d)

16 MLD STP

(Proj wt
eakm;pM@d bbl#

nOt yet
operational)

611601



BaD
(mg/
L):

8.52

COD

(md
L):45
pH

(mg/
L):
7.31

Total

Susp
end
Solid

3

MBBR
Techno

Iggy

Ch:tor

lnatio
11

2.3
3 MLD STP

(Project
Operational)

8

S

(mg/
L):
9.01

37 MLD S-l'P

(under
construction)
December, 2025

; qf#

- I - I - I - I -' I- I - I- I- 301

265 MLD SIT
(under DPR
preparation

stage)

- I -' I '- I - I .'. I- I - I.. I- 2500 2500

e

621602



/
8

pH-
7.39
BOD
-3,

COD
. 3,8

TSS

-8
FC-
<1.8

Sahibganj

46 } Nagar
Parishad

12.08 1 7.16 12 SBR
Chlor
inatio

n

6 NA NA NA NA NA
•]NI Jrd1\1 1 :: ::::i a 1

350

i. Proposed 1
MLD STP

(under DPR
Stage)
ii. 0.006 MLD
FSTP (under
a'cirni'n.is'trative

approval stage)

Saraikela

47 1 Nagar
Panchayat

1.95 1.16 NA NA 1 NA 1 NA NA NA NA 2.20 2.20

i. 0.006 MLD
FSI:P (under
tendering S:ta,ge)

A. Proposed 3

MLD STP

(under DPR
Stage)

Shri

'* $:::=”"”
Panchayat

4.48 2.66 NA PA t: NA i N.A NA NA NA 8.29 8.29

i. 0.006 MLD

I FSTP (under

Simdega

49 1 Nagar
Parishad

5.88 3.49 NA NA 1 NA } NA NA NA NA Sep., 2025
ii. Proposed 4
MLD STP

(under DPR
Stage)

10.48 10.48

631603
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